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BEFORE THE NATIONAL GREEN TRIBUNAL

ORIGINAL APPLICATION NO. 167 of 2017

Dr. Harishcandra Purushottam Natu & Ors  ----- Applicants
V/s
The Executive Engineer Irrigation =~ -—-—-- Respondents

Department  Sindhudurg and Ors

Compliance Affidavit on behalf of Respondent No. 4,

I Smt. K. Manjulekshmi, Age-36 yrs. Occupation-Service, District

Collector, Sindhudurg, Respondent No. 4 having my office at District

Collectorate office, Sindhudurgnagari, Tal. Kudal, Dist. Sindhudurg - do
hereby state on solemn affirmation as under:-

L

I am filling this additional compliance Affidavit as per the
direction & order of the Hon'ble Tribunal, dated 01/02/2023. 1
crave leave of this Hon’ble Court to add amend, alter this affidavit
if so required.

. I say and further submit that, this Hon'ble Tribunal, by order dated

01/02/2023 directed in Paragraph 4 & 5 as follows.

(4)" It is stated by the learned Counsel for the Respondent No. 4
that this construction related to skywalk, which has now been
completely demolished, but an affidavit to that effect has not been
filed. For filing the same, 15 day's time is being prayed for the
same is allowed and no more.

(5)" we further direct the Respondents to file reply affidavit with

ED BEFORE pespect to the prayers, which have been cited above, as to wiictiic:
< S . o ;
“QG;’:: Of Correction--— they have been complied with, except the prayer at Serial No.y

to‘
& ;

because that is for our consideration in Original Application
No.45/2021 (WZ), in which we have already directed the State

o ey S AVAIANT

N.R.S. No..2.208./2023
Date- 24/ 03 /2023
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¢
Wetland Authority to file a detailed affidavit. Therefore, this relief
would be considered by us after the said affidavit has been filed"

3. I say that, in view of the above mentioned direction, the e gCuLl Samom
Engineer PWD Kankavli by letter dated 02/03/2023 to dplie toﬂ;‘!:‘j"“.'M
office, Sindhudurg communicated that, the said Dh T
skywalk is now completely demolished & all the debris has
100% removed from the lake area. They also annexed the rece
photograph of the Dhamapur Lake site with their report. 1he
English translation of the report is annexed herewith as Ext. 1.

4. 1 assured that, no any construction of skywalk & retaining wall
will be constructed in future on the periphery of Dhamapur Lake.
The Respondent No. 4 has also given direction to remove &
abandoned water foundation erected from mid of Dhamapur Jake
As per the direction of this office, the water foundation has been
removed from mid of Dhamapur Lake. Washing clothes &Diesel
Petrol boating are strictly prohibited at Dhamapur Lake. The
Construction of artificial tanks at the bank of Dhampur Lake for
Ganpati Immersion will be completed up to March 2023.

5. 1 say and submit that, the completion of demolition work of
construction in Dhamapur Lake is as follows. 100% flooring
dismantling work, 100% slab portion dismantling work, 100%
Beams & sides and also, 100% column dismantling. work has been
completed. The whole skywalk structure has been dismantled
successfullﬁf. The report of P.W.D.Kankavli is anniexed herewith as
Ext.2. “ '

6. I pray and submit that, Responderit No.4 Collector Sindhudurg has

- acted sincerely and made all efforts while implementing the order

and hence I humbly pray before this Hon'ble Tribunal court to
accept the present compliance report.

Place:-Sindhudurgnagari
Date:*24/03/2023

SIGNED BEFORE ME

No Of Correction--—

e wp&ﬁk
uug:}:&vRESH SAWANT
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VERIFICATION

1. Smt. K. Manjulekshmi, Age 36, Occupation-District Collector,

Sindhudurg residing at Vijaydurg Bungalow, Sindhudurgnagri,

Sindhudurg do hereby verify that, the content of para nos. 1 to |

are true and correct to my personal knowledge, as per the official

records and documents, information and belief. In witness whereof,
- have signed below at Sindhudurgnagari on

Place- Sindhudurgnagari
Dac- 2§/03/2023

I Iimow M"““”"’é

B . 'pavée// /H"
mah 2o [2o0

-------

Document m of.... Three Pa;ﬂ
SIGNED & EXECUTED BEFORE ME

24|3(202-3
Date / /201

Kankavi

;&
Y

A
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Office of the Executive Engineer
Public working Department
KankavliDist Sindhudurg

Jakra.sabavi/kanak/lepMalvan/1312 Dated 02/03/2023

Res. Deputy Collector
Dist. collector.

Sub- U. A. Application No. 167/2017 Before NGT pane.
Reference: 1 Letter of your office with count Ref No -desk 8/
masha- 3/NGT/167-2017/2023 dt. 22/02/2023

2)The office Letter of Asst. Enaginerches- 1.sub Div
pwd malva. No- jakra/kanak/malvan/ P. B / 2023
/195Dt. 23/02/23.

As per reference No. 2 mentioned above, this office, has received.
Letter from your office regarding the hearing of the Orig. App. 167/2017.
(Harischandra Natu Vs. Executive Engineer Irrigation Dept & other) on
01/02/2023.

the work order for construction of Dhamapur has been sanctioned by
executive Engineer shri.P.B. shinde & The actual construction work was
started during the Tenure of Executive Engineer. Shri K.M Ahirrav. but it was
completely stopped during tenure of executive engineer Shri. P.S.Chavan,
finally the whole skywalk has been removed & all the debris from the water
is cleared during tenure Of executive engineer Shri. P.S. Chavan. The written
directions were also issued to P.W.D.Deputy Engineer regarding strictly
prohibited any kind of work like sky walk,protection wall and other else as
per the order of Hon'ble N.G.T.Pune.

Hence the report is submitted as per direction issued by Hon’ble NGT
Pune west zone.
Annexed — Photo of removal of skywalk

Torue Transl lzd Sign xxx
(Ajaykumar Sitaram Sarvagod)
W Executive Engineer
: Public work Department
Kankavli
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Phone No. 232124  E-mail : kankavali.ee@mahapwd.gov.in Fax No. 02367-232124

.5 SR/ B 737 ) 0,00 4 "= 2 Jo 212023

T(/)/, v
—~Hon. Resident Dy. Collector,
Sindhudurg

Sub - Hon.Green Tribunal Court Case No. 167/017

Ref - 1.Your office letter No. Desk 8/Masha-3/NGT/ 167/2017/2023
Date 22/02/2023.

2. Assist Engineer Grade I public work sub division malvan office letter
knk/malvan/PB/2023/195 Date 23/02/2023

3. This office letter No. 1312 Date 02/02/2023
4.Your office letter No. Desk 8/ Masha-3/N GT/167/2017/2023
Date 23/03/2023

5. Assist Engineer Grade I public work sub division malvan office letter
knk/malvan/PB/2023/339 Date 23/03/2023.

This office has alredy submitted our reply regarding demolition of sky walk
constructed in Dhamapur lake,vide letter under reference No.3.

Now, this is to certify that work related to demolition of sky walk and removel of
debris are 100% completed.

This is for your information and necessary action, please.

Kankavli

Copy- PWD Sub division, Malvan Submitted for information.

iﬁilpég;/énv el



A7

Phone No -232124. E-mail : kankavali.ee@mahapwd.com Fax No. 02367-232124
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